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what happened about your earlier
ruling. Please give us a specific re-
ply. You have given an earlier rul-
ing that whenever a document is re-
ferred to, it has to be laid on the
Table of the House.

SHRI SHYAMNANDAN MISHRA:
That document which has been sub-
mitted to you is the property of the
House. If you say I have returned
that, you will be accused of siding
with the Government. Please do
not do that, We will have a look on
that document. No power can pre-
vent us from having a look at it. We
will go through it.

it wew fagret avgdt (mrfeae) -
T WEIEE, AT 0Ae uAe fay F
fasms gardy faaw wvm adr dfen
2| WT gH IFF! Iz F AR
difaq
MR. SPEAKER: Only tomorrow.

Today 1 will see their nature and
contents.

(Interruptions)
12.41 hrs.

PAPERS LAID ON THE TABLE—
Contd,

Forergy TravEL Tax (AMENDMENT)
RuLEs, 1974 AnND NOTIFICATION UNDER
Customs Act, 1962

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I beg
to lay on the Table—

(1) A copy of the Foreign Travel
Tax (Amendment) Rules,
1974 (Hindi and English ver-
slons)’ published in Notifi-
cation No. G.S.R. 1236 in Ga-
zette of India dated the 23rd
November, 1074, under sec-
tion 51 of the Finance (No.
2) Act, 1071. [Placed in Li-
brary. See No. LT—8811|74).

(2) A copy of Notification No.
GS.R. 667(E) ‘(Hindi and
English versions) published

AGRAHAYANA 11, 1896 (SAKA)

on the Table 138

in Gazette of India dated the
27th November, 1974, under
section 159 of the Customs
Act, 1962, together with an
explanatory memorandum,
[Placed in Library. See No.
LT—8612|74.)

ANNUAL REPORTs OF NATIONAL Book
Trust, INDIA FOR 1973-T4, INDIAN
INSTITUTE OF TECHNOLOGY, MADRAS FOR
1972-73 aAND INDIAN INSTITUTE OF
MANAGEMENT, CaLcUuTTA FOR 1972-73
AND UGC (TERMS AND CONDITIONS OF
SERVICE OF EMPLOYEES) AMENDMENT
RuLes, 1974 amp UGC (Frrness or
CERTAIN UNIVERSITIES FOR (GRANT)
Rures, 1074,

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): 1 beg to lay on the
Table—

(1) A copy of the Annual Report
(Hindi and English versions)
of the National Boook Trust,
India, for the year 1973-T4.
[Placed in Library. See No.
LT-—8613(74.]

(2) A copy each of the following
Notifications  (Hindi and
English versions) under. sub-
section (3) of section 25 of
the University Grants Com-
mission Act, 1056:—

(i) The University Grants
Commission (Terms and
Conditions of Service aof
Employees) Amendrhent
Rules, 1874, published in
Notification No. G.S.R
1029 in Gazette of India
dated the 21st September,
1974,

(ii) The University Grants
Commission (Fitness of
Certaln ' ‘Universitles for
Grant) Rules, 1974, pub-
lished in Notification No.



